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BEFORE THE NATIONAL GREEN TRIBUNAL
O.A. No. 181/2023
CENTRAL ZONE BENCH, BHOPAL

IN THE MATTER OF:

HARI MOHAN MISHRA ...APPLICANT

VERSUS

STATE OF M.P. & Ors ....RESPONDENT(S)

INSPECTION REPORT ON BEHALF OF MP PCB

IT IS MOST RESPECTFULLY SUBMITTED HERE IN UNDER:-

1.

That, the instant petition pertains encroachment on the public land
which is recorded as pond being Khasra No. 1323, 1324, 1325/1,
area 29.78 hectare known as Puraniha Pond located in village
Bedachh, Tehsil- Jawa, District- Rewa, Madhya Pradesh.

That vide Order dated 14.12.2023 in the present matter this
Hon’ble Tribunal passed the following directions:

" 8. We deem it just and proper to call a report on the matter in
issue in present Original Application, from a Joint Committee
consisting of :-

I. One representative from the District Magistrate, Rewa, M.P.

1i. One representative from the Municipal Commissioner, Rewa,
M.P.

1ii. One representative from the State Pollution Control Board,
M.P.

9. The Committee is directed to visit the place, examine the
records, identify and demarcate the pond, the demarcation must
be done by way of fixing the poles around the pond and then to
take necessary actions. The committee has to take necessary
actions against the encroachment and to ensure that in case of
encroachment it must be removed according to rules. Factual and
action taken report be submitted within four weeks. The State



PCB will be the nodal agency for coordination and logistic
support.

10. The report in the matter be filed by the Committee through
email at ngtczbbho-mp@gov.in preferably in the form of
searchable PDF/OCR Support PDF and not in the form of Image
PDF."

3. The committee was duly appointed in the present case with
Regional Officer, MPPCB, Regional Office Rewa on behalf of
MPPCB and the SDM, Tehseel Jawa, District Rewa on behalf of
the Collector. However since the SDM was on official leave from
10.01.2024 for a period of one month, Therefore the present
report is filed as inspection report on behalf of MPPCB.

4. The revenue officer currently in charge of the SDM office, Jawa
had ordered the Tehseeldar Jawa for proper demarcation and
removal of encroachment from the public land on 15.01.2024.
Subsequently the Tehseeldar has issued notices to the encroachers
and initiated proceedings under Section 248 of the Madhya
Pradesh Land Revenue Code, 1959. Thus the process of removal
of encroachments is underway. The documents related to the
same are annexed as Annexure A-2.

5. That the MPPCB Officials were unable to collect the samples for
laboratory testing of water from Purhina Lake, Jawa, District
Rewa since the water in the lake has dried up. The photographs of
the site taken during inspection are annexed as Annexure A-3.

6. That the Hon'ble Tribunal may take this interim inspection report
on behalf of MPPCB on record. The Board further humbly
submits to file the further action taken report after the process of
removal of action is completed.

Date: 23.01.2024
Place: Bhopal Submitted by MPPCB:-

o

Through Counsel
Adv. Parul Bhadoria
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ANNEXURE A-3

ﬁ GPS Map Camera

Pathripurwa, Madhya Pradesh, India
Unnamed Road, Pathripurwa, Madhya Pradesh 486223, India

Lat 25.028817°
Long 81.440503°
19/01/24 04:57 PM GMT +05:30

Pathripurwa, Madhya Pradesh, India

Unnamed Road, Pathripurwa, Madhya Pradesh 486223, India
Lat 25.028747°

Long 81.440195°

19/01/24 04:55 PM GMT +05:30
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Pathripurwa, Madhya Pradesh, India
Unnamed Road, Pathripurwa, Madhya Pradesh 486223, India

Lat 25.027919°
Long 81.440477°
19/01/24 04:53 PM GMT +05:30
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__,; @ GPS Map Camera

Pathripurwa, Madhya Pradesh, India
Unnamed Road, Pathripurwa, Madhya Pradesh 486223, India

Lat 25.027826°

Long 81.440543°
19/01/24 04:53 PM GMT +05:30

- - -
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Pathripurwa, Madhya Pradesh, India
Unnamed Road, Pathripurwa, Madhya Pradesh 486223, India
Lat 25.026902°

Long 81.440894°
19/01/24 04:49 PM GMT +05:30
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[ GPS Map Camera

Pathripurwa, Madhya Pradesh, India

Unnamed Road, Pathripurwa, Madhya Pradesh 486223, India
Lat 25.026882°

Long 81.443293°

19/01/24 04:46 PM GMT +05:30
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Pathripurwa, Madhya Pradesh, India
Unnamed Road, Pathripurwa, Madhya Pradesh 486223, India

Lat 25.028662°
Long 81.441016°
19/01/24 04:59 PM GMT +05:30




VAKALATNAMA
[Rule 4(1) of the Rules framed under Advocates Act, 1961]

BEFORE THE NATIONAL GREEN TRIBUNAL
0.A. No. 181/2023

CENTRAL ZONE BENCH, BHOPAL

IN THE MATTER OF:

HARI MOHAN MISHRA

...APPLICANT

VERSUS
STATE OF M.P. & Ors ++..RESPONDENT(S)

1/We/Appellant/Claimant/ Petitioner or Defendant/Respondent/Non-Applicant named below do hereby appoint,
engage, and authorize advocate(s) named below to appear, act and plead as aforesaid case proceedings which shall
include application for restoration, setting aside of ex- party orders, corrections, modifications, review and recall of
orders passed in these proceedings, in this court or any other court in which the same may be tricd/ heard/proceeded
and also in appellate. Revisional and executing court in respect of proceedings arising from this case/ proceedings as per
agreed terms and conditions and authorize him/them to sign and file pleadings, appeals, cross objections, applications,
affidavit or other documents as may be deemed necessary for the proper prosccuﬁon/ defence of the case in all its stages
and also agree to ratify and confirm act done by him/them as if done by me.

In witmess whereof i/we do hereunto set my/our hand to the presents, the contents of which have been duly

understood by me /us this......coooieiiiieiiniinn, dayof .oovuiiivinniin

PARTICULARS OF EACH PARTY EXECUTING VAKALATNAMA

Name & _ Registered E-Mail Add & Statusin | Signature/ |
5 Telephone (If any) case Thumb |
» Fathers Name Address _ /
'SD. @almik;* MPPCB |HIG 190-191 NEHRU| (07662) 297605 | Officer- Q/ 4
' Regional Officer Rewa. | NAGAR REWA(M.P.) fopeb- in-Charge | &b/ -
| rewa@mp.gov.in £a? ™
. . Pt |
| 20" @2
| o)
Accepred
Name & Enrollment. No. Address (If any) Telephone (If any) | Full Signature |
E-Mail Add, " B o -
i parul.bhadoria04@gmail.com l
PARUL BHADORIA 8085977111
MP 1587-2012 :
"~ PRANJAL PANDEY | advocatepranjalpandey@gmail.com 9340657120 - -~
MP 2881-2021 |
" SHIVAM DWIVEDI advshivamdwivedi20@gmail.com 8878471359 <o F_—‘“
| MP 3857 it :




